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RE: CALLING ATTENTION NOTICE
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DEMANDS FOR GRANTS—contd.

DEPARTMENT OF P0OSTS AND TELEGRAPHS
—contd.

Mr. Speaker: Further discussion
and Voting on the Demands for Grants
under the control of the Department
of Posts and Telegraphs and also the
cut motions moved.

We have 2 hours and 25 minutes
left. How long will the hon. Minister
take?

The Minister of Law (Shri A K.
Sen): About 30 or 40 minutes at the
most.

Mr. Speaker: I will call him at
2 p.m, Shri B, K. Das may continue-
his speech.



